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(b) Yes, Sir. It is proposed to build more night shelters for future needs including
the ones for children and old.

(c) As per report given by the NCT of Delhi, 7 sites have been identified for
construction of permanent shelters as per the guidelines of Scheme of Shelter for Urban

Homeless under the National Urban Livelihoods Mission. The details are as under:
@ IFC, Gazipur
(i) Service Centre, Sector-9, Dwarka
(iii) PSP Area, Sector-22, Rohini
(iv) Kakrola, Sector-16 B, Dwarka
(v) OCEF Pocket, IFC, Narela
(vi) Sector-5, Rohini
(vii) Nangloi, Phase-II

Further, all efforts are being made for procurement of more plots from DDA in

different parts of Delhi. The details of which are as under:
(i)  Sector 20, Service Centre, Dwarka,
(i) Sector 26, Phase II (HAF Pkt 1I), Dwarka,
(iii) Sector 18, Pocket F, Rohini,
(iv) Narela, near Mandi, and
(v) Narela, near Truck Terminal.
Provision of basic amenities in slums of metro cities

+536. SHRI RAMDAS ATHAWALE: Will the Minister of HOUSING AND
URBAN POVERTY ALLEVIATION be pleased to state:

(a) whether the citizens living in slums of the metros of the country especially

Mumbai, Kolkata, Delhi, Chennai are living in miserable condition;

(b) if so, whether Government proposes to take any effective step to provide
necessary basic amenities like power, environmental, sewer, water, etc. to the residents

living in slums of the country, especially of the metros; and

tOriginal notice of the question was received in Hindi.
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(c) if so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF HOUSING AND URBAN
POVERTY ALLEVIATION (SHRI BABUL SUPRIA BARAL): (a) Registrar General
and Census Commissioner defines slum as a compact area of at least 300 population or
about 60-70 households of poorly built congested tenements, in unhygienic environment
usually with inadequate infrastructure and lacking in proper sanitary and drinking water
facility. Further details, as per Census 2011 data, on slum households by availability of
bathing facility and type of drainage connectivity for waste water outlet, type of latrine
facility and main source of lighting of Metro Cities are given in Statement-I, IT and IIT

(See below) respectively.

(b) and (c¢) Government of India, with a view to improve quality of life of the slum
dwellers across the country including Metro Cities, has taken following measures to

provide housing along with necessary civic amenities in slum areas:-

. Government implemented the Jawaharlal Nehru National Urban Renewal Mission
(JNNURM) for assisting State Governments in providing housing and basic
services to urban poor/ slum dwellers in 65 select cities including Metros under
the Sub Mission Basic Services to the Urban Poor (BSUP) and in other cities and
towns, under the Integrated Housing and Slum Development Programme (IHSDP).
Mission duration was 7 years from 2005-06 which has been extended upto March,

2015 for completion of projects sanctioned upto March, 2012.

. Government also implements Rajiv Awas Yojana (RAY) for providing houses
along with basic civil and social infrastructure for slum dwellers and urban poor.
Government also implements the Scheme for Affordable Housing in Partnership
(AHP).

. Further, the Government has set the target of providing houses to all by 2022
as announced in the President’s Address to Joint Session of both the Houses of
Parliament on 9th June, 2014. The Scheme, at present, is at appraisal stage by

Expenditure Finance Committee (EFC).



Statement-1
HH-9: Slum Households by availability of bathing facility and type of drainage connectivity for waste water outlet - 2011

Sl.  Area name Total number Number of households having bathing Waste water outlet
No. of households facility within the premises connected to
Yes No Closed Open No
Bathroom Enclosure drainage drainage  drainage
Without roof
1. Total Delhi (M. Corp) 100.0 49.01 9.85 41.14 50.57 43.99 5.44
2. Kolkata (M. Corp.) 100.0 71.34 12.68 15.98 81.28 13.97 4.74
3. Greater Mumbai (M. Corp) (Part) 100.0 79.80 11.67 8.53 70.73 26.09 3.18
4. Chennai (NM. Corp.) 100.0 92.02 2.46 5.52 91.83 2.51 5.66
Statement-11
HH-8: Slum households by availability of type of latrine facility
Sl.  Area name Total No. No. of Types of latrine facility within the premises No. of No latrine within
No. of house- House- Flush/pour flush Pit latrine Night  Service latrine household premises
holds  holds latrine connected to soil not having

having  Piped  Septic System  With  Without disposed Night Night latrine Alternative Source

latrine  sewer tank slab/ slab/ into soil soil ~ facility Public Open

facility ~ system ventilated open open  serviced serviced with the latrine

within the improved  pit drain by human by  premises
premises pit animal
1. Total Delhi (M. Corp.) 100.0 499 443 2.8 0.8 03 0.1 1.6 0.1 0.0 50.1 38.6 11.5
2. Kolkata (M.Corp.) 100.0 92,0 442 42.6 1.2 3.0 0.1 03 0.1 0.4 8.0 7.1 1.0
3. GreaterMumbai 100.0 328 22.6 6.3 1.1 12 0.1 12 0.0 0.4 67.2 64.1 3.1
(M.Corp) (Part)

4. Chennai (NM.Corp.) 100.0  91.0 87.1 2.2 0.4 0.5 02 0.5 0.1 0.1 9.0 7.8 1.2
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Statement-111
HH-7 Slum Households by Main Source of Lighting-2011

Sl City Name Total Main Source of Lighting
No. Number  Electricity Kerosene  Solar Other  Any No
of Energy Oil Other  lighting
Houscholds

1. Total Delhi 100.0 97.3 2.3 0.1 0.0 02 0.1
(M. Corp.)

2. Kolkata 100.0 95.5 2.3 17 0.0 02 02
(M. Corp.)

3. Greater Mumbai 100.0 95.6 39 0.1 0.0 0.1 02

(M. Corp.) (Part)

4. Chennai 100.0 98.4 13 0.0 0.0 0.0 0.1
(M. Corp.)

Demand for housing units

+537. SHRI LAL SINH VADODIA: Will the Minister of HOUSING AND URBAN
POVERTY ALLEVIATION be pleased to state:

(a) whether it is a fact that demand for housing units is rising continuously in the
cities;
(b) if'so, whether Government is contemplating to chalkout any special scheme to

meet the demands; and

(c) ifso, the details thereof and by when these steps would be taken and if not, the
reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF HOUSING AND URBAN
POVERTY ALLEVIATION (SHRI BABUL SUPRIA BARAL): (a) As per the Technical
Group constituted by this Ministry for estimating the housing shortage in India, there was
a shortage of 24.71 million dwelling units across the country in urban areas in 2007 which
has now come to 18.78 million dwelling units in 2012.

(b) and (c¢) The Ministry of Housing and Urban Poverty Alleviation is formulating a
new mission for housing for this purpose.

Implementation of Rajiv Awas Yojana

538. SHRI. VIVEK GUPTA: Will the Minister of HOUSING AND URBAN
POVERTY ALLEVIATION be pleased to state:

(a) theprogress in implementation of RAY over 2013-14 with regard to the targets

set, the details thereof, State-wise;

tOriginal notice of the question was received in Hindi.



